IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF DECEMBER 2024

INSTITUTION DISPOSAL CLOSING

NG KIND OF CASES EI:EX:?;J: 78] DBl so| ToTAL| FB] DB|] SB TOTAL!BALANCE

IMAIN CA S ES :- 01.12.2024 31.12.2024

CIVIL SIDE:-
1 CIVIL FIRST APPEAL 13726] 0| 7[ 150 157] O 0] 30 30 13853
2 CIVIL SECOND APPEAL 4891] 0 o 41 411 0 0] 25 25 4907
3 EXECUTION FIRST APPEAL 103} 0 0 2 2] O 0 0 0 105
4 EXECUTION SECOND APPEAL 241 0of O 0 0] 0 0 0 0 24
5 CIVIL MISC. APPEAL 34421| o| 44| 263 307] 0| 34| 436 470 34258
6 CIVIL REVISION 787] 0 of 3 3] O 0 11 11 807
7 CIVIL REVIEW 823] 0f 2 9 11 0 2 5 7 827
8 INCOME TAX REFERENCE 0] 0 0 0 0] 0 0 0 0 0
9 OTHER TAX REFERENCE 99| of O 0 o] 0 2 0 2 97
10 | TAX CASES ol of of of o of] o o 0 0
11 CUSTOM APPEAL 12] 0 0 0 o] O 1 0 1 11
12 | INCOME TAX APPEAL 382l of 4 O 4 o[ 10 O 10 376
13 WEALTH TAX APPEAL 0] 0 0 0 o] O 0 0 0 0
14 | SALES TAX REVISON 768] 0| 0] 22 22| 0 o 1 11 779
15 TESTAMENTARY CASES ol of O 0 0] 0 0 0 0 0
16 COMPANY PETITION 5 0f O 0 0] O 0 0 0 5
17 COMPANY EXECUTION PETITION 0] 0 0 0 o] O 0 0 0 0
18 COMPANY APPEAL 6] 0 0 0 o]l O 0 0 0 6
19 | COMPANY APPLICATION 122 0| O 0 o] O 0 1 1 121
20 COMPANY SUIT 16] 0] O 0 0] O 0 0 0 16
21 COMPANY LIQUIDN. CASES 35| 0 0 0 0] O 0 0 0 35
22 ELECTION PETITION 71 0/ O 0 0] O 0 0 0 7
23 SPECIAL APPEAL (CIVIL) 38] 0 1 0 1 0 2 0 2 37
24 SPECIAL APPEAL (WRITS) 2353] 0| 57 0 57] 0| 43 0 43 2367
25 CIVIL CONTEMPT 2484| 0| 26| 54 80] O 9] 31 40 2524
26 | CIVILWRITS 88318| 0] 153/ 1287| 1440] 0| 339 1489| 1828] 87930
27 RECRIMINATION PETITION 0l of O 0 0] 0 0 0 0 0
28 CROSS OBJECTION 854 0| 1 1 2l O 0 5 5 651
29 CIVIL REFERENCE 4] 0 0 0 0] 0 0 0 0 4
30 CIVIL TRANS. APPLICATION 199] 0| O] 20 201 O of 35 35 184
31 CIVIL MISC. APPLN. (WAKF TRIBUNAL) 700 0/ O 4 4 0 0 0 0 74
TOTAL (A)| 150347| 0] 295| 1884] 2179] O] 442]2079] 2521 150005
CRIMINAL SIDE:-
1 MURDER REFERENCE 11 0] 1 0 11 0 0 0 0 2
2 CRIMINAL APPEAL 32166] 0| 50| 272 322| 0 9] 59 68 32420
3 CRIMINAL REVISION 12397] 0| O 204 204] © 0| 200 200] 12401
4 CRIMINAL MISC. PETITION 23646] 0 0| 620 620] O 0| 288 288 23978
(U/S 482 CR.P.C.) *
5 CRIMINAL MISC. BAIL 32511 0| 0[1269| 1269] O 0| 1623| 1623 2897
(U/S 438 & 439 CR.P.C.) :

6 CRIMINAL CONTEMPT 24] 0 0 0 0] 0 1 0 1 23
7 CRIMINAL REFERENCE 11 0 1 0 1 0 0 0 0 2
8 HABEAS CORPUS 36] 0] 20 0 201 O 27 0 27 29
9 CRIMINAL LEAVE TO APPEAL 922 0] 7| 58 65| 0 0l 13 13 974
10 CRIMINAL WRITS 1319] 0| 16| 127 143] 0 8| 102 110 1352
11 CRIMINAL REVIEW 0] 0 0 0 0] O 0 0 0 0
TOTAL (B) 73763] 0] 95| 2550| 2645| 0| 45| 2285 2330 74078
TOTAL (A+B) | 224110] 0] 390] 4432 4824 0| 487|4364] 4851] 224083
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IN THE HIGH COURT OF JUDICATURE F1'?’

7AJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF DECEMBER, 2024

DISPOSAL |cLosING
S-No. KIND OF CASES Pt [T5 DT oA el DB S| ToTALlBALANCE
MISC. CASES::- 01.12.2024 31.12.2024
CRIMINAL SIDE:-
1 [CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 |BAIL IN CRIMINAL APPEAL 50521 o] 61| 173] 234] o] 30| 74| 104] 5182
2 |BAIL & STAY IN CRL.REVISION 4483 o of 113] 113] o] o 193] 193] 4403
3 [BAIL & STAY IN CRL.MISC.PET. 23508] o] 0| 555/ 555] 0] 0| 223] 223 23930
4 |BAIL&STAY IN CRL.TRAN. PET. & CR 1324] 0| 0| 104 104] 0 0] 51 51 1377
5 |BAIL & STAY IN CRL.CONT.PET. o] 'of” o 0 o]l 0 0 0 0 0
6 |BAIL & STAY IN CRLLA 14] o[ of © ol of] o 2 2 12
7 |CRIMINAL MISC. APPLICAT
(c}:\n'sing over Crl. Main Cases) 'ON 1097} 0 ! 70 # d 1 =4 33 1135
TOTAL (C) 35568 o] 62 1015] 1077] o] 31| 575 606] 36039
2 | CRIMINAL TRANSFER 80[ of of 15 15] of] of 2 2 93
3 | STAY IN HABEAS CORPUS 3 of of o ol of o o0 0 3
TOTAL (D) 83| o] o] 15] 15| o] of 2 2 96
TOTAL (C+D) 35651| 0| 62| 1030] 1092] o 31| 577] 608] 36135
TOTAL (A+B+C+D) 259761| o] 452| 5464 5916] 0] 518] 4941] 5459] 260218
CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
1 [STAY INI. T. APPEAL 43l of of o ol of o o 0 43
2 [STAY INW.T. APPEAL / CUSTA 9l of] of o of 0 1 0 1 8
3 [STAYIN O. T. REFERENCE o7l o o] o ofl of of o 0 97
4 |[STAYINS.T. REVISION 567] o] o] 13 13] of o 0O 0 580
5 [STAY IN CIVIL IST APPEAL 4896] o] 6| 142 148] 0 1| 12 13 5031
6 |[STAY IN CIVIL 2ND APPEAL 2420 o] o] 42 42] o] o 27 27 2435
7 [STAY IN EXE. FIRST APPEAL 109] o] of 2 2l of o o 0 111
8 [STAY IN EXE. 2ND APPEAL 23l o] of o ol of of o 0 23
9 [STAY IN C. M. APPEAL 9700] o 30] 127] 157] o] 12| 141] 153 9704
10 [STAY IN CIVIL REVISION 764] o] 0] 30 30] of] o 23 23 771
11 |STAY IN CIVIL CONTEMPT 24] of of o ol of of o 0 24
12 [STAY IN SPL. APPEAL (CIVIL) 271 o] 1 0 1l of o o 0 28
13 [STAY IN CIVIL TRANS. APPLN. 195 0f o] 18 18] o[ o] 34 34 179
14 |STAY IN COMPANY CASES 211 of of o ol of of o 0 21
15 |STAY IN SPL. APPEAL (WRIT) 2044] o] 54| 0O 54| 0| 34/ o0 34 2064
16 |[STAY IN WRIT PETITION 60640| 0| 126| 1146| 1272| o| 319/ 1159 1478| 60434
TOTAL (E) 81579] of 217| 1520 1737| o] 367]|1396| 1763 81553
2 | CIVICMISC. APPLICATIONS 4884 0| 42| 134] 176] o] 33| 202] 235 4825
3 | CIVIL MISC. CASES U/S-§ 12903] 0] 76| 240] 316] o] 41| 334] 375] 12844
4 | EXE. MISC.APPLICATION ol of of o ol of o o 0 0
5 | LEAVE TO APPEAL TO S.C. 11 of o o ol of of o 0 1
TOTAL (F) 17788] o] 118] 374] 492] o] 74] 536] 610] 17670
TOTAL (E+F) 99367| 0] 335] 1894] 2229] o] 441|1932] 2373] 99223
TOTAL (C+D+E+F) 135018] 0] 397| 2924] 3321 0| 472| 2509] 2981| 135358
GRAND TOTAL (ATOF) 359128| o] 787 7358] 8145] o] 959] 6873] 7832] 359441

Dt.: 10-01-2025 13:10
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